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Ministry of Consumer Affairs [Ref: HQ-PUB014/1/2020-PUB-BIS (262)] 
Ministry of Consumer Affairs [Ref: HQ-PUB014/2/2020-PUB-BIS (247)] 
Ministry of Consumer Affairs [Ref: HQ-PUB015/1/2020-PUB-BIS (244)] 
Ministry of Corporate Affairs [Noti. No. G.S.R. 843(E)] 
Ministry of Culture [Noti. No. G.S.R. 828(E)] 
Ministry of Defence [Noti. No. S.R.O. 19(E)] 
Ministry of Defence [Noti. No. S.R.O. 20(E)] 
Ministry of Defence [Noti. No. S.R.O. 21(E)] 
Ministry of Education [Noti. No. CAF/11-1/141] 
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Ministry of Education [Noti. No. F.39-4/2019-CU I] 
Ministry of Education [F. No. DE.18-1(57)/Plg/2020/2876] 
Ministry of Education [Noti. No. S.O. 4604(E)] 
Ministry of Education [Noti. No. S.O. 4727(E)] 
Ministry of Electronics and Information Technology [Noti. No. S.O. 4787(E)] 
Ministry of Electronics and Information Technology [Noti. No. S.O. 4869(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 4616(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 4789(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 4790(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 4886(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 4894(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 4954(E)] 
Ministry of External Affairs [Noti. No. DIII/460/CF-06/2019] 
Ministry of Finance [Noti. No. S.O. 4603(E)] 
Ministry of Finance [Noti. No. S.O. 4611(E)] 
Ministry of Finance [Noti. No. S.O. 4612(E)] 
Ministry of Finance [Noti. No. S.O. 4620(E)] 
Ministry of Finance [Noti. No. S.O. 4730(E)] 
Ministry of Finance [Noti. No. S.O. 4908(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. S.O. 4595(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. S.O. 4953(E)] 
Ministry of Health and Family Welfare [F. No. Std/SP-21/T(Alcohol-3)] 
Ministry of Health and Family Welfare [Noti. No. S-12012/37/2019-NHA (Part 1)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 4729(E)] 
Ministry of Home Affairs [Noti. No. 45012/43/2020-Pers.I] 
Ministry of Home Affairs [Noti. No. A-22012/01/2019-Ad.III/568] 
Ministry of Home Affairs [Noti. No. G.S.R. 822(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4602(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4731(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4743(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4883(E)] 
Ministry of Information and Broadcasting [Noti. No. S.O. 4796(E)] 
Ministry of Labour [F. No. N-15011/1/2021-P&D] 
Ministry of Labour [F. No. N-16/1/Maharashtra/2016-P&D] 
Ministry of Labour [Noti. No. S.O. 4764(E)] 
Ministry of Labour [Noti. No. S.O. 4840(E)] 
Ministry of Law and Justice [Noti. No. G.S.R. 833(E)] 
Ministry of Law and Justice [Noti. No. S.O. 4868(E)] 
Ministry of Law and Justice [Noti. No. S.O. 4910(E)] 
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Ministry of Minority Affairs [Noti. No. S.O. 4763(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 795(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 804(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 805(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. S.O. 4829(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4567(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4568(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4570(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4591(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4619(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4633(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4670(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4671(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4689(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4692(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4693(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4694(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4697(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4698(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4713(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4714(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4716(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4717(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4718(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4719(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4720(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4721(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4766(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4767(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4768(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4769(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4770(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4776(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4777(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4778(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4779(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4783(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4784(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4785(E)] 
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Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4786(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4792(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4874(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4888(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4889(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4890(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4891(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4892(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4893(E)] 
Ministry of Power [Noti. No. Eco-1/2021-CERC] 
Ministry of Power [Noti. No. Eco T1/2021-CERC] 
Ministry of Power [Noti. No. Eco T2/2021-CERC] 
Ministry of Power [F. No. 01/01/2020-DVC] 
Ministry of Power [F. No. CEA-PS-13-17(42)/1/2021-PSPM Division-Part(3)] 
Ministry of Power [F. No. CEA-PS-13-17(42)/1/2021-PSPM Division-Part(4)] 
Ministry of Power [F. No. CEA-PS-13-17(42)/1/2021-PSPM Division-Part(5)] 
Ministry of Power [Noti. No. S.O. 4634(E)] 
Ministry of Power [Noti. No. S.O. 4635(E)] 
Ministry of Power [Noti. No. S.O. 4636(E)] 
Ministry of Railways [Noti. No. G.S.R. 774(E)] 
Ministry of Railways [Noti. No. S.O. 4590(E)] 
Ministry of Railways [Noti. No. S.O. 4614(E)] 
Ministry of Railways [Noti. No. S.O. 4752(E)] 
Ministry of Railways [Noti. No. S.O. 4876(E)] 
Ministry of Railways [Noti. No. S.O. 4879(E)] 
Ministry of Railways [Noti. No. S.O. 4880(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4537(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4538(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4539(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4540(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4542(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4543(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4544(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4545(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4574(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4576(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4588(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4593(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4638(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 4639(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4645(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4647(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4648(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4649(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4650(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4653(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4654(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4655(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4656(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4658(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4659(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4661(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4662(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4664(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4665(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4666(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4668(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4673(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4676(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4677(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4678(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4679(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4680(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4683(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4684(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4685(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4687(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4688(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4690(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4691(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4695(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4702(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4703(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4704(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4705(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4706(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4707(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4708(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 4709(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4710(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4711(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4724(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4732(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4733(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4734(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4735(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4736(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4737(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4739(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4741(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4742(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4745(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4746(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4749(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4750(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4751(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4755(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4757(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4758(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4759(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4761(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4762(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4765(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4791(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4795(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4799(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4804(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4805(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4806(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4807(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4808(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4809(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4810(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4811(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4813(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4814(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4815(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 4818(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4819(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4823(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4824(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4825(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4826(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4827(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4828(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4832(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4834(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4839(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4843(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4844(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4845(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4846(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4849(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4850(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4851(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4852(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4853(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4854(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4855(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4858(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4861(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4864(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4881(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4882(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4895(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4896(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4900(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4905(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4916(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4917(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4918(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4926(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4927(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4931(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4932(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4933(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 4936(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4937(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4938(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4941(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4942(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4949(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4956(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4961(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4962(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4963(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4978(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4979(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4980(E)] 
Ministry of Shipping [Noti. No. G.S.R. 796(E)] 
Ministry of Shipping [Noti. No. TAMP/39/2021-VPT] 
Ministry of Shipping [Noti. No. TAMP/47/2021-MBPT] 
Ministry of Shipping [Noti. No. TAMP/50/2021-DPT] 
Ministry of Shipping [Noti. No. TAMP/51/2021-MBPT] 
Ministry of Shipping [Noti. No. TAMP/51/2021-MBPT (1)] 
Ministry of Shipping [Noti. No. TAMP/52/2021-MBPT] 
Ministry of Shipping [Noti. No. TAMP/54/2021-MBPT] 
Ministry of Shipping [Noti. No. TAMP/59/2021-MBPT] 
Ministry of Shipping [Noti. No. TAMP/59/2021-MBPT (1)] 
Ministry of Shipping [Noti. No. TAMP/60/2021-MBPT] 
Ministry of Shipping [Noti. No. TAMP/60/2021-MBPT (1)] 
Ministry of Textiles [Noti. No. S.O. 4696(E)] 
Presidents Secretariat [Noti. No. 189-Pres/2021] 
Presidents Secretariat [Noti. No. 190-Pres/2021] 
Presidents Secretariat [Noti. No. 191-Pres/2021] 
Presidents Secretariat [Noti. No. 192-Pres/2021] 
Rajya Sabha Secretariat [F. No. LAFEAS-C020011(16)/1/2020-Comm Sec(Co-Ord)-RSS] 
Reserve Bank of India [Noti. No. DORRur.S1765/31.04.002/2021-22] 
Central Board of Direct Taxes [Circular No. 7 of 2025] 
Central Board of Direct Taxes [Noti. No. S.O. 2710(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2725(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2726(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2768(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2829(E)] 
Ministry of Finance [Noti. No. S.O. 2858(E)] 
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State Act   [8] 

Maharashtra Public Universities (Penalties to be Imposed upon Erring Affiliated Colleges/Recognised 
Institutions) Uniform Statute, 2018 

Maharashtra Public Universities (Norms for Grant of Autonomy to Affiliated Colleges, Recognized 
Institutions and Conducted or Constituent Colleges) Uniform Statute, 2018 

Maharashtra Educational Institutions (Regulation of Fee) Rules, 2016 
Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 

Full Time Professional Post Graduate Medical and Dental courses) Rules, 2016 
Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 

Full Time Professional Undergraduate Law Courses) Rules, 2016 
Development Control and Promotion Regulations for Pune Metropolitan Region (PMR), 2018 
Haryana Antrarashtriya Gita Jyanti Mela Authority Act, 2024 
Haryana Municipal (Amendment) Act, 2024 

  
State Rules   [29] 

Development Control and Promotion Regulations for Pune Metropolitan Region (PMR), 2018 
Maharashtra Civil Services fixation of the seniority of the candidates recruited directly by selection 

for the posts of Group “A” and Group “B” (Gazetted) through the State Civil Service Examination 
conducted by the Maharashtra Public Service Commission and Undergoing Combined 
Probationary Training Programme (Second Amendment) Rules, 2018 

Maharashtra Fiscal Responsibility and Budgetary Management (Amendment) Rules, 2019 
Maharashtra Police Constables (Recruitment) (Amendment) Rules, 2019 
Maharashtra Educational Institutions (Regulation of Fee) Rules, 2016 
Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 

Full Time Professional Post Graduate Medical and Dental courses) Rules, 2016 
Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 

Full Time Professional Undergraduate Law Courses) Rules, 2016 
Maharashtra Civil Services (Revised Pay) Rules, 2019 
Maharashtra Real Estate Appellate Tribunal (Members, Officers and Employees) (Appointment and 

Service Conditions) (Second Amendment) Rules, 2018 
Maharashtra Disaster Management Rules, 2019 
Medical Officer, Group B (B.A.M.S.) in the Maharashtra Medical and Health Services (One time 

Absorption of Medical Officers appointed on ad-hoc basis) Rules, 2018 
Instructor (Laboratory Assistant (Technical)) Group-C in the Government and Non-Government 

Aided Institutes under the control of Director of Technical Education (Recruitment) Rules, 2018 
Maharashtra Public Universities (Norms for Grant of Autonomy to Affiliated Colleges, Recognized 

Institutions and Conducted or Constituent Colleges) Uniform Statute, 2018 
Maharashtra Public Universities (Procedure for Recovery of Damage or Loss from an Authority or 

Body or Members thereof or from an Officer) Uniform Statute, 2018 
Maharashtra Public Universities (Penalties to be Imposed upon Erring Affiliated Colleges/Recognised 

Institutions) Uniform Statute, 2018 
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Haryana Real Estate Regulatory Authority, Gurugram Real Estate Bank Accounts for the Registered 
Projects (First Amendment) Directions, 2023 

Haryana Panchayati Raj Election Expenditure (Maintenance and Submission of accounts) Order, 2024 
Financial Assistance for stage III & IV cancer patients 
Samarth Vriddh SEWA Ashram Scheme, 2024 
Panchkula Metropolitan Development Authority (Haryana Shehri Vikas Pradhikaran, Properties, 

Interests in Properties, Rights and Liabilities), Transfer Scheme, 2024 
Haryana Ayurvedic Department (Group B) Service (Amendment) Rules, 2024 
Haryana Minor Mineral Concession, Stocking, Transportation of Minerals and Prevention of Illegal 

Mining (Amendment) Rules, 2024 
Haryana Architecture Department (Group C) Service (Amendment) Rules, 2023 
Haryana Public Works Department (Buildings and Roads Branch) Headquarters&apos; Office 

Ministerial Service (Group C) Amendment Rules, 2024 
Haryana Wildlife Preservation Department, State Service, Executive (Group A and Group B) Service 

(Amendment) Rules, 2024 
Haryana State Co-operation Department Head Office and Sub-offices (Group C) Service 

(Amendment) Rules, 2023 
Haryana State Forest Executive Section (Group C) Service (Amendment) Rules, 2024 
Haryana Advocate General (Group B) Service (Amendment) Rules, 2024 
Haryana Chowkidara (Watchman) Amendment Rules, 2024 

  
Policy Documents   [1] 

Policy Documents [Online Transfer Policy for Teaching Staff (Haryana)] 
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To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 
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